8/4/23, 2219 PM about:blank

Regarding installation of a statue of Dr. B.R. Ambedkar in the premises of Supreme Court of India.-laid

DR. THOL THIRUMAAVALAVAN (CHIDAMBARAM): Dr B.R. Ambedkar was India?s first Law Minister and the Chief
Architect of the Constitution of India. Evidently, he has been a vital part of the legal institutions in India. Unfortunately, he
has not been adequately memorialized at the Supreme Court of India, since a statue of Dr Ambedkar has still not been
installed in the premises. His statue can be seen in the lawns of the Parliament of India. | request that a statue of Dr B.R.

Ambedkar be installed in the lawns of the Supreme Court of India.

AT AHTRT: Tt 317 46 ST |
? (TgEr)

HON. CHAIRPERSON: Please go back to your seats.

? (Interruptions)
HON. CHAIRPERSON: Please sit down.

? (Interruptions)
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2 (FFYT)
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14.06 hrs

The Lok Sabha then adjourned till Eighteen of the Clock.

18.00hrs
The Lok Sabha reassembled of Eighteenof the Clock.
(Hon. Speaker in the Chair)
? (TIYT)
HON. SPEAKER: The Finance Bill is not going to be taken up today.
? (Interruptions)
HON. SPEAKER: You may speak after the Demands are put to vote.

? (Interruptions)
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